
Kotak Contractor’s Plant And Machinery Insurance
Additional Covers/ Endorsements Wording

Kotak Mahindra General Insurance Company Ltd. (Formerly Kotak Mahindra General Insurance Ltd.)
Registered Office: 27 BKC, C 27, G Block, Bandra Kurla Complex, Bandra East, Mumbai - 400051. Maharashtra, India.

CLEARANCE AND REMOVAL OF DEBRIS

It is permissible to cover cost necessarily incurred by an insured in the removal of debris 

from the premises of the insured, dismantling, demolishing, shoring up or propping of 

Insured property following destruction or damage by Insured Peril by incorporating the 

following clause:

“On costs and expenses necessarily incurred by the insured

(a) In the removal of debris from the premises of the Insured;

(b) Dismantling or demolishing;

(c) Shoring up or propping;

Of the portion or portions of the property insured by (Items.................. of) this policy 

destroyed or damaged by perils hereby insured against but not exceeding in the 

aggregate �_____________”

UIN Number: IRDAN152A0026V01201718
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Kotak Mahindra General Insurance Company Ltd. (Formerly Kotak Mahindra General Insurance Ltd.) 
CIN: U66000MH2014PLC260291. Registered Office: 27 BKC, C 27, G Block, Bandra Kurla Complex, Bandra East, Mumbai -400051. Maharashtra, India. 

Office: 8th Floor, Zone IV, Kotak lnfiniti, Bldg. 21, Infinity IT Park, Off WEH, Gen. AK Vaidya Marg, Dindoshi, Malad (E), Mumbai - 400097. India. 
Toll Free: 1800 266 4545 Email: care@kotak.comWebsite:www.kotakgeneralinsurance.com IRDAI Reg. No. 152. 


